HIGH: COURT oi«* JAMMU & KASHMIR AND LADAKH
( Q}ff' ice o}‘ the Registrar Judicial, Srmagar)
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 NOTICE

It is hereby notxﬁéd f0r the information - of all the concerned that

henceforth.,.-the Spec ial Davxslon Bench/es, 1f any, constltuted in addltlon to'

the Regular Division Benc h/es in the Srinagar ng of the High Court, shall

hold its/ their s1tt1ng/s in the second half. of every Fnday in. tune with the

direction obtaining u’pdér 'the No. 9 of the Roster.
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Dated:- 05'-.02'-20.25., | | Registrar Judicial
‘Copy to:- | ' ' |
L Secretary -and Ber}ch Secretary to all the Hon’ble Judges, for

" information. . |

. Assistant Reglstrar qumputer) dealing with the Division Bench cases.
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3. Incharge Cause List
4

. Incharge NIC/ Webs1te. - . ‘
' ... for information and necessary action.

. Notice Boards.~ I ' ,
Offics file. % | @ mg.\/ 3

" Régistrar Judicial




